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In India, the farm producers face a high cost of growing their produce. The farmer

is unable to fetch a profitable price and is forced to discard his crops.

The farmers have been promised a price of 1.5 times his cost of production many
times. The cashew producers are paid T100/kg. or T110/kg. The actual cost of growing
cashew incurred by the farmer is ¥122.91/kg. as documented by Balasaheb Sawant
Konkan Krishi Vidyapeeth, Dhapoli. This applies to cashew producers and they should
receive T200/kg. for their produce.

The cashew producers are not an organized market and hence end up being
exploited by cashew processors and merchants. The Government was requested to
increase the import duty from 5 per cent to 7.5 per cent to dissuade cashew import and
encourage home production but instead, the import duty fell to 2.5 per cent. It was also
requested that the export duty of 2.5 per cent should be removed to encourage cashew

production.

In Maharashtra, across 1,86,000 hectares cashew production takes place in
Sindhudurg, Raigarh and Ratnagiri of Konkan region and 4 to 5 lakh farmers suffer due

to poor price returns.

I request that the Government acknowledges this and increase import duty to 10
per cent and remove the export duty along with providing other such incentives for

exporting cashews.

The Government should ensure that they fetch a price of T200/kg. and take quick
steps in this regard as the production of cashew shall soon be harvested and the

farmers are suffering due to the poor price they receive. Thank you, Sir.

Demand for additional deployment of Central Armed

Police Forces in Odisha

SHRI PRASHANTA NANDA (Odisha): The gross asymmetric deployment of
Central Armed Police Forces in Odisha vis-a-vis the bordering States like Chhattisgarh
provides the much-needed advantage to CPI (Maoist) cadres to evade security response.
There is an urgent need to address this asymmetric deployment to fill up the security
vacuum 1in the intra-State border along Chhattisgarh and conduct effective anti-Maoist
operations. Hence, mnduction of two additional battalions of Central Armed Police

Forces 1s urgently required.
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It 1s a fact that Government of Odisha has requested the Union Government for
induction of two additional battalions of Central Armed Police Forces in the LWE-
affected area of the State. So, necessary action may be taken by the Government of

India.

DR. SASMIT PATRA (Odisha): Sir, I would like to associate myself with the
Special Mention made by the hon. Member.

MR. CHAIRMAN: Thank you. Before I move on to the Question Hour, I have to
ask Shri Punia, Dr. Kirodi Lal Meena and Shri Ram Shakal to lay their Special Mentions
on the Table and it would be taken on record. Shri Punia, say that you are laying it
on the Table.

Demand for re-opening/setting up of additional one stop centres to

tackle atrocities on women*
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*Laid on the Table.



